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NHRC takes offence to unresponsive IHBAS

ABHINAV KUMAR JHA
W New Delhi

The National Human Rights
Commission (NHRC) has
taken ‘offence’ to the reluc-
tance of the Institute of
Human Behaviour and Allied
Science (IHBAS) management
to respond to its two show
cause notices since
September 2025 about a
matter related to a woman
delivering her baby in the
washroom of the institute.
The NHRC had taken suo
motu cognisance of the case
after The Pioneer had report-
ed on September 10, 2025,
that a destitute woman,
admitted to IHBAS under a
court order, delivered her
baby in a wery unhygienic
place, which resulted in the

death of the infant.

It has been alleged that
there was a delay and a
complete absence of essen-
tial childbirth facilities at the
mental health institute.

Calling the incident a
serious violation of human
rights if proven true, the
MHRC issued a notice to the
Chiel Secretary of the
Government of NCT of Delhi
and asked for a detailed
report within two weeks.

NHRC records show that
despite issuing not one but
two reminders, including a
second and final reminder in
Movember 2025, no detailed
response has been received
from the authorities con-
cerned.

The commission has taken
astrong note not only of the

incident but also of the hos-
pital's continued silence
despite repeated reminders.

Earlier, the Commission
had underlined that admit-
ting a pregnant woman to a
facility without maternity
services raised grave gues-
tions about institutional
responsibility and medical
ethics.

The Pioneer
IMPACT

According to the NHRC
record, the woman was
admitted even though IHBAS
does not have infrastructure
for conducting deliveries.
After the baby was born,
hospital staff reportedly took
a long time to arrange even

a basic clamp to cut the
umbilical cord. Mother and
child were later shifted by
ambulance to Swami
Dayanand Hospital, where
doctors declared the
newborn dead.

When contacted, IHBAS
officials claimed that a
response had already been
sent. Yet, when pressed for
details, they failed to provide
any documentation or
clarity. Follow-up calls and
requests for meetings were
either ignored or met with
evasive replies.

Upon enquiries, medical
workers at IHBAS said the
response from the authori-
ties has been “highly unpro-
fessional” and marked by
an apparent attempt to avoid
accountability.

“There is a clear reluc-
tance to engage with ques-
tions about what went
wrong and why a pregnant
woman was kept in a facili-
ty that could not handle
childbirth,” said a medico
at IHBAS.

The NHRC case file notes
that such non-responsive-
ness itself raises concerns,
particularly when the matter
involves the death of a
newborn and alleged sys-
temic negligence at a
Government -run institution.

The Commission has
repeatedly stressed that
mental health institutions,
especially those functioning
under court orders, have an
added duty of care towards
vulnerable patients.
Admitting a pregnant

woman without ensuring
access to emergency
obstetric care and the subse-
quent delay in providing
basic post-delivery assistance
point to serious administra-
tive lapses.

With the NHRC still await-
ing a formal reply, the case
has become emblematic ofa
larger issue: gaps in coordi-
nation between courts,
health departments and spe-
cialised institutions, and the
absence of accountability
when those gaps prove fatal.

Health officials of the
IHBAS did not respond to
queries on why a woman
close to delivery was admit-
ted to the facility or why
there was no immediate
transfer to a maternity-
equipped hospital.
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NHRC issues notice to Gujarat

oovt. over typhoid case spike

The National Human Rights Commission (NHRC)
on Thursday issued notice to the Gujarat
government over a surge in patients with typhoid
in hospitals in Gandhinagar allegedly due to
consumption of contaminated drinking water.
According to a communique by the commission,
news reports stated that the State Health
Department has confirmed a total 70 active cases
of typhoid concentrated in a particular area of
the city. The surge has exposed flaws in the city’s
newly laid water-supply system. Seven points of
leaks have been identified in the water pipeline
network causing sewage to mix with the drinking
water supplied.
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NHRC takes cognisance of
typhoid outbreak linked to
contaminated water in Gujarat

GHK News Service
MNew Delhi, Jan 8

The National Human
Rights Commission
(NHRC) on Thursday took

suo motu cognisance of

media reports highlight-
ing a sharp rise in typhoid
cases in Gandhi Nagar,
Gujarat, allegedly caused
by the consumption of con-
taminated drinking water.

According to the State
Health Department, 70
active typhoid cases have
been reported, largely
concentrated in one area
of the city.

Reports said the out-
break has exposed seri-
ous flaws in a newly laid
water supply system, with

at least seven lenk points
identified in the pipeline
network, allowing sewage
to mix with drinking
water.

The NHRC observed
that, if the reports are
accurate, the situation
raises serious concerns
over violations of the
human rights of the affect-
ed residents.

It has issued a notice
to the Gujarat Chief Sec-
retary, seeking a detailed
report within two weeks,

The Commission has
asked for information
on the health status of
both out-patients and in-
patients and the measures
taken or proposed to pre
vent a recurrcnee.
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NHRC issues notice to Gujarat

oovt. over typhoid case spike

The National Human Rights Commission (NHRC)
on Thursday issued notice to the Gujarat
government over a surge in patients with typhoid
in hospitals in Gandhinagar allegedly due to
consumption of contaminated drinking water.
According to a communique by the commission,
news reports stated that the State Health
Department has confirmed a total 70 active cases
of typhoid concentrated in a particular area of
the city. The surge has exposed flaws in the city’s
newly laid water-supply system. Seven points of
leaks have been identified in the water pipeline
network causing sewage to mix with the drinking
water supplied.
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Gandhinagar typhoid
cases: NHRCissues
Su0 motu notice to
Gujarat, seeks report

Express News Service
Ahmedabad, January 8

THE NATIONAL Human
Rights Commission has taken
suo motu cognizance of a
media report on surge in ty-
phoid cases in Gandhinagar,
said a release from the NHRC
on Thursday.

The commission hasissued a
notice to the state Chief Secre-
tary, seeking a detailed report
on the matter within two
weeks, it added.

The release stated, “The Na-
tional Human Rights Commis-
sion (NHRC), India, has taken
suo motu cognizance of a
media report revealing signifi-
cantsurgein the patients of Ty-
phoid allegedly due to con-
sumption of contaminated
drinking water. The State
Health Department has con-
firmed atotal 70 active cases of
typhoid concentrated in a par-
ticular area of the city. Re-
portedly, the surge in the pa-
tients of Typhoid has exposed
serious flaws in the newly-laid
water supply system in Gan-
dhinagar City of Gujarat. Seven
points ofleaks have been ident-
ified in the water pipeline net-

work causing sewage to mix
with the drinking water
supply.”

“The Commission has ob-
served that the contents of the
news report, if true, raise seri-
ous issues of violation of the
human rights of the victims.
Therefore, it hasissueda notice
to the Chief Secretary, Govern-
ment of Gujarat, calling for a
detailed report on the matter
within two weeks.”

The report isexpected toin-
clude the present health status
ofthe out-door and in-door pa-
tients of typhoid and the steps
taken or proposed to ensure
such incidents do not recur,”
thestatement added.

Certain areas falling under
Sector 24, 26, 28 and Adiwada
of Gandhinagar Municipal Cor-
poration have witnessed out-
break of typhoid since late De-
cember and over 100 typhoid
patients or  suspected
typhoid patients had been ad-
mitted at Gandhinagar Civil
Hospital.

The reason for the outbreak
was cited as the mixing of
drinking water with drainage
water due to leakage in pipe-
lines.
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Gandhinagar typhoid cases: NHRC
issues suo motu notice to Gujarat

Express News Service
Ahmedabad, January 8

THE NHRC hastaken suo motu
cognizance ofamediareporton
surge in typhoid cases in Gan-
dhinagar, said arelease from the
NHRC on Thursday.

The release stated, “The
NHRC, India, has taken suo
motu cognizance of a mediare-
port revealing significant surge

inthe patients of Typhoid alleg-
edly due to consumption of
contaminated drinkingwater...
Reportedly, the surge in the pa-
tients of Typhoid has exposed
serious flaws in the newly-laid
water supply system in Gandhi-
nagar City of Gujarat. Seven
points ofleaks have been ident-
ified in the water pipeline net-
work causing sewage to mix
with the drinking water supply.”
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Gandhinagar typhoid cases: NHRC
issues suo motu notice to Gujarat

Express News Service
Ahmedabad, January 8

THE NHRC has taken suo motu
cognizance ofa mediareporton
surge in typhoid cases in Gan-
dhinagar, said a release fromthe
NHRC on Thursday.

The release stated, “The
NHRC, India, has taken suo
motu cognizance ofa media re-

port revealing significant surge

inthe patients of Typhoid alleg-
edly due to consumption of
contaminated drinking water...
Reportedly, the surge in the pa-
tients of Typhoid has exposed
serious flaws in the newly-laid
watersupply system in Gandhi-
nagar City of Gujarat. Seven
points of leaks have been ident-
ified in the water pipeline net-
work causing sewage to mix

with the drinkingwater supply.”
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NHRC issues notice to Gujarat

govt. over typhoid case spike

The National Human Rights Commission (NHRC)
on Thursday issued notice to the Gujarat
government over a surge in patients with typhoid
in hospitals in Gandhinagar allegedly due to
consumption of contaminated drinking water.
According to a communigue by the commission,
news reports stated that the State Health
Department has confirmed a total 70 active cases
of typhoid concentrated in a particular area of
the city. The surge has exposed flaws in the city’s
newly laid water-supply system. Seven points of
leaks have been identified in the water pipeline
network causing sewage to mix with the drinking
water supplied.
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NHRC issues notice to Gujarat

oovt. over typhoid case spike

The National Human Rights Commission (NHRC)
on Thursday issued notice to the Gujarat
government over a surge in patients with typhoid
in hospitals in Gandhinagar allegedly due to
consumption of contaminated drinking water.
According to a communique by the commission,
news reports stated that the State Health
Department has confirmed a total 70 active cases
of typhoid concentrated in a particular area of
the city. The surge has exposed flaws in the city’s
newly laid water-supply system. Seven points of
leaks have been identified in the water pipeline
network causing sewage to mix with the drinking
water supplied.
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NHRC issues notice to Gujarat

oovt. over typhoid case spike

The National Human Rights Commission (NHRC)
on Thursday issued notice to the Gujarat
government over a surge in patients with typhoid
in hospitals in Gandhinagar allegedly due to
consumption of contaminated drinking water.
According to a communigque by the commission,
news reports stated that the State Health
Department has confirmed a total 70 active cases
of typhoid concentrated in a particular area of
the city. The surge has exposed flaws in the city's
newly laid water-supply system. Seven points of
leaks have been identified in the water pipeline
network causing sewage to mix with the drinking
water supplied.
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NHRC issues notice to Gujarat

oovt. over typhoid case spike

The National Human Rights Commission (NHRC)
on Thursday issued notice to the Gujarat
government over a surge in patients with typhoid
in hospitals in Gandhinagar allegedly due to
consumption of contaminated drinking water.
According to a communique by the commission,
news reports stated that the State Health
Department has confirmed a total 70 active cases
of typhoid concentrated in a particular area of
the city. The surge has exposed flaws in the city's
newly laid water-supply system. Seven points of
leaks have been identified in the water pipeline
network causing sewage to mix with the drinking
water supplied.
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contaminated water in Gujarat

NHRC takes cognisance of typhoid outbreak linked to contaminated water in Gujarat

According to the State Health Department, 70 active typhoid cases have been reported, largely concentrated in
one area of the city

New Delhi, Jan 8: The National Human Rights Commission (NHRC) on Thursday took suo motu cognisance of
media reports highlighting a sharp rise in typhoid cases in Gandhi Nagar, Gujarat, allegedly caused by the
consumption of contaminated drinking water.

According to the State Health Department, 70 active typhoid cases have been reported, largely concentrated in
one area of the city.

Reports said the outbreak has exposed serious flaws in a newly laid water supply system, with at least seven leak
points identified in the pipeline network, allowing sewage to mix with drinking water.

The NHRC observed that, if the reports are accurate, the situation raises serious concerns over violations of the
human rights of the affected residents.

It has issued a notice to the Gujarat Chief Secretary, seeking a detailed report within two weeks.

The Commission has asked for information on the health status of both out-patients and in-patients and the
measures taken or proposed to prevent a recurrence.

Doctors cited in the January 4, 2026, report confirmed the outbreak to be water-borne and said efforts were
underway for early detection and prompt treatment.

A 30-bed pediatric ward has reportedly been set up at Gandhi Nagar Civil Hospital to manage the surge in cases,
most of whom are children presenting with high fever and gastrointestinal symptoms.
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Surge in Typhoid Cases Raises Alarm in Gandhinagar

The National Human Rights Commission (NHRC) of India has officially acknowledged a troubling report
concerning a spike in typhoid cases in Gandhinagar City, Gujarat. The alarming rise in these cases has been
attributed to the consumption of contaminated drinking water. The State Health Department confirms that there
are currently 70 active typhoid cases, primarily concentrated in specific areas of the city.

This sudden outbreak sheds light on significant flaws in the city's newly established water supply system. An
investigation revealed seven leak points within the water pipeline network, leading to the unfortunate blending of
sewage with the drinking water supply.

The NHRC, upon reviewing the media report, emphasized that if the allegations are accurate, they highlight
severe human rights violations affecting the local population. As a response, the Commission has dispatched a
notice to the Chief Secretary of Gujarat, urging a comprehensive report on this urgent issue within a two-week
timeframe. The requested report will detail the current health status of both outpatient and inpatient typhoid
cases and outline measures being implemented to prevent future incidents.

According to the media coverage from January 4, 2026, medical professionals have confirmed that the typhoid
outbreak is a result of contaminated water. They are prioritizing early detection and prompt treatment for those
affected. In response to the increasing number of cases, particularly among children, a 30-bed Pediatric Ward has
been established at the Gandhinagar Civil Hospital. Patients are reportedly arriving at the hospital with high
fevers and gastrointestinal symptoms, highlighting the urgent need for medical intervention.

This situation calls for immediate attention and action from government authorities to address the infrastructural
issues and safeguard the health of residents in Gandhinagar. The NHRC's involvement signifies the seriousness of
the matter and underscores the necessity for adequate public health measures to prevent recurrence.
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'Dirty water': NHRC seeks report from Gujarat govt on typhoid spurt in Gandhinagar

NEW DELHI: The National Human Rights Commission (NHRC) has sought a report from the Gujarat government
within two weeks over media reports alleging a spurt in typhoid cases in Gandhinagar due to contaminated
drinking water, an official said on Thursday.

The Commission observed that the contents of the media report, if found to be true, raise serious issues of
violation of the human rights of the affected persons.

Taking suo motu cognisance of a media report carried on January 4, the NHRC issued a notice to the Chief
Secretary of Gujarat, calling for a detailed report on the matter within two weeks.
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NHRC takes suo motu cognisance of reported surge in typhoid cases in Gandhinagar, Gujarat

NHRC has taken suo-motu cognisance of the reported significant surge in typhoid cases due to the consumption
of contaminated drinking water in Gandhinagar city of Gujarat. The Commission has issued a notice to the Chief
Secretary of the Gujarat government, calling for a detailed report on the matter within two weeks.

The State Health Department has confirmed a total of 70 active cases of typhoid concentrated in a particular area
of the city. According to the NHRC, the surge in Typhoid patients has exposed serious flaws in the newly laid water
supply system in Gandhinagar City.

Seven points of leaks have been identified in the water pipeline network, causing sewage to mix with the drinking
water supply. It said the report should include the present health status of the outdoor and indoor patients of
typhoid and the steps taken or proposed to ensure that such incidents do not recur.
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NHRC takes cognisance of ‘significant surge’ in Typhoid cases in Gujarat's Gandhinagar

Seven points of leaks have been identified in the water pipeline network in Gandhinagar, resulting in sewage
mixing with the drinking water supply.

The National Human Rights Commission (NHRC) on Thursday took a suo motu cognisance of a “significant surge”
in typhoid patients in Gujarat's Gandhinagar, allegedly due to consumption of contaminated drinking water.

The Gujarat state health department has so far confirmed 70 cases of typhoid in the state capital, which the
commission said were “concentrated in a particular part of the city.”

NHRC has “taken suo motu cognisance of a media report revealing a significant surge in the patients of Typhoid
allegedly due to consumption of contaminated drinking water. The State Health Department has confirmed a total
of 70 active cases of typhoid concentrated in a particular area of the city. Reportedly, the surge in the patients of
Typhoid has exposed serious flaws in the newly laid water supply system in Gandhinagar City of Gujarat,” the
commission said in a press release.

According to the Press Information Bureau statement, seven points of leaks have been identified in the water
pipeline network in Gandhinagar, resulting in sewage mixing with the drinking water supply.

“The Commission has observed that the contents of the news report, if true, raise serious issues of violation of the
human rights of the victims. Therefore, it has issued a notice to the Chief Secretary, Government of Gujarat,
calling for a detailed report on the matter within two weeks. The report is expected to include the present health
status of the outdoor and indoor patients of typhoid and the steps taken or proposed to ensure such incidents do
not recur,” the statement further said.

The commission stated, citing a news report, that doctors have confirmed the current typhoid outbreak is
waterborne.

“They are working to ensure early detection and prompt medical treatment for the patients on priority,” it added.
A 30-bed Pediatric Ward has reportedly been opened in the Gandhinagar Civil Hospital to handle the increasing
number of typhoid patients, who are mostly children. The patients are reportedly showing symptoms like high
fever and gastrointestinal problems.

The typhoid outbreak in Gandhinagar

Surveillance and emergency measures have been heightened in Gujarat's Gandhinagar after 102 patients, mostly
children, were hospitalised over the last two days, with authorities attributing the outbreak to contamination of
drinking water due to ongoing drainage repair work, HT had reported on January 4.

Union home minister Amit Shah took stock of the situation on Saturday as medical teams launched door-to-door
surveillance in the affected areas.

“In total, 102 cases of typhoid have been reported so far, of which 37 patients are admitted at Gandhinagar Civil
Hospital, while the rest are undergoing treatment at other hospitals. Most of the infected patients are children,”
said Dr Nilam Patel, additional director in the state’s family welfare and health department.

According to officials, the outbreak is linked to contamination of drinking water due to ongoing drainage repair
works being carried out by the municipal corporation. The highest number of cases has been reported from
Sector 24 in Gandhinagar, with a few cases also emerging from Sector 21 and other nearby areas. Six locations
with suspected contamination have been identified, and corrective work is underway, they added.

Patel said 63 surveillance teams have been deployed in Gandhinagar so far. Around 10,000 houses have been


https://stg-www.hindustantimes.com/india-news/nhrc-takes-cognisance-of-significant-surge-in-typhoid-cases-in-gujarats-gandhinagar-101767886539241-amp.html
https://stg-www.hindustantimes.com/india-news/nhrc-takes-cognisance-of-significant-surge-in-typhoid-cases-in-gujarats-gandhinagar-101767886539241-amp.html
https://stg-www.hindustantimes.com/india-news/nhrc-takes-cognisance-of-significant-surge-in-typhoid-cases-in-gujarats-gandhinagar-101767886539241-amp.html

surveyed, and nearly 38,000 people have been contacted as part of door-to-door surveillance and awareness
drives. A rapid response team comprising physicians and microbiologists has also been formed to monitor
patients and assess the spread.
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NHRC, India takes suo motu cognizance of the reported significant surge in the patients of typhoid due to
consumption of contaminated drinking water in Gandhinagar City of Gujarat

Several leaks in the newly laid water pipeline network causing sewage to mix with the drinking water supply

A notice issued to the State Chief Secretary, calling for a detailed report on the matter within two weeks

The report expected to include the present health status of the patients of typhoid and the steps taken or
proposed to ensure such incidents do not recur

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report
revealing significant surge in the patients of Typhoid allegedly due to consumption of contaminated drinking
water. State Health Department has confirmed a total 70 active cases of typhoid concentrated in a particular area
of the city. Reportedly, the surge in the patients of Typhoid has exposed serious flaws in the newly laid water
supply system in Gandhinagar City of Gujarat. Seven points of leaks have been identified in the water pipeline
network causing sewage to mix with the drinking water supply.

The Commission has observed that the contents of the news report, if true, raise serious issues of violation of the
human rights of the victims. Therefore, it has issued a notice to the Chief Secretary, Government of Gujarat,
calling for a detailed report on the matter within two weeks. The report is expected to include the present health
status of the out-door and in-door patients of typhoid and the steps taken or proposed to ensure such incidents
do not recur.

According to the media report, carried on 4th January 2026, the doctors have confirmed that this is a water-borne
outbreak and they are working to ensure early detection and prompt medical treatment to the patients on
priority. Reportedly, a 30 bed Pediatric Ward has been opened in the Gandhinagar Civil Hospital to handle the
increasing number of typhoid patients who are mostly children. Reportedly, the patients are approaching the
hospital with high fever and gastrointestinal symptoms.
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NHRC issues notice to Gujarat govt over typhoid outbreak, seeks detailed report in two weeks

It has instructed the authority to include in the report 'the present health status of the out-door and in-door
patients of typhoid and the steps taken or proposed to ensure such incidents do not recur'.

Ahmedabad: Days after typhoid breakout in Gujarat's capital city Gandhinagar due to consumption of
contaminated water, the national National Human Rights Commission (NHRC) on Thursday took suo motu
cognizance of the case and has sought a report from the state government in two weeks.

Quoting a media report, the NHRC stated, "Reportedly, the surge in the patients of Typhoid has exposed serious
flaws in the newly laid water supply system in Gandhinagar. Seven points of leaks have been identified in the
water pipeline network causing sewage to mix with the drinking water supply."

Issuing notice to the state chief secretary, the commission has sought a detailed report on the matter within two
weeks. "The Commission has observed that the contents of the news report, if true, raise serious issues of
violation of the human rights of the victims. Therefore, it has issued a notice to the Chief Secretary, Government
of Gujarat, calling for a detailed report on the matter within two weeks," the notice stated.

It has instructed the authority to include in the report "the present health status of the out-door and in-door
patients of typhoid and the steps taken or proposed to ensure such incidents do not recur."

The notice mentions a 30 bed pediatric ward opened in the Gandhinagar Civil Hospital to handle the increasing
number of typhoid patients, mostly children.

They were admitted to the hospital with high fever and gastrointestinal symptoms. Health officials had stated
earlier that most of the patients were aged between 1 and 16 years.

According to health officials, most of the patients are between ages of 1 and 16. They said that the reason behind
the epidemic was water contamination caused by pipeline leakages in Gandhinagar’s Sector 24, 28, and Adivada
areas.

The state government had said that following the outbreak, survey teams of the Gandhinagar Municipal
Corporation covered 20,800 households, and preventive measures, 30,000 chlorine tablets and 20,600 ORS
packets were distributed.
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Hindu professor at AMU accuses HoD Nafis Ahmad Ansar of harassment and religious discrimination, files
complaint

A Hindu professor at the Political Science Department of the Aligarh Muslim University (AMU) has accused Dean
Prof. Mohammad Nafis Ahmad Ansari of harassment. In a shocking disclosure, Senior Professor Rachana Kaushal
said that she has been facing harassment for the past 27 years because she is a Hindu. She said that Professor
Ansari had been pressuring her to resign from the AMU and join the Banaras Hindu University (BHU).

Professor Kaushal has reportedly submitted a formal complaint to the Vice Chancellor (VC) Prof. Naima Khatun,
along with audio recordings and documents. An investigation into the matter has now been initiated. She also
intends to file an FIR. As per reports, Professor Kaushal's harassment began soon after she joined AMU in 1988.
“Discrimination and mental harassment started shortly after my appointment. I never thought that my religious
identity would be used against me in a central university,” Professor Kaushal said.

The professor said that she continued to work with dedication despite facing several personal difficulties. She
revealed that due to the mental pressure endured by her at the AMU, she had a miscarriage in 2004. In 2012, her
husband, Dr D.K. Pandey, a senior professor at JN Medical College, AMU, passed away.

Professor Kaushal said that Professor Ansari falsely alleged that Hindu teachers at the university discriminate
against Muslim students and avoid teaching them. “Such comments are personally insulting and undermine the
secular values of the university,” she said. Professor Kaushal accused the Dean of actively trying to mar her
professional reputation.

She cited an incident to show the pressure tactics used by Professor Ansari against her. She said that in May 2025,
she was in the US to attend her daughter’s convocation. A meeting of the Board of Studies (BoS) was held at that
time, and the agenda of the meeting was sent late to her. Besides, she was not provided with the link to join the
meeting online. Professor Kaushal further said that despite being a statutory member of the BoS with seniority
and expertise, she was denied the role of coordinator in the National Human Rights Commission (NHRC) human
rights training program. The role was instead given to a junior teacher with no prior experience.

Moreover, Professor Kaushal said that Professor Ansari had been questioning the validity of her appointment. She
accused him of creating an environment of stress, fear, and communal tension in the department. “I have many
Muslim colleagues and friends, but the Dean is creating a communal divide. My appointment and conduct have all
valid documentation, while the Dean’s own appointment as professor is irregular,” Professor Kaushal said.

She said that out of malice against her, Professor Ansari blocked her promotion in 2015. “In 2015, a selection
committee declared me ineligible despite my qualifications, while others less qualified were promoted. When
complaints to the administration failed, I had to approach the High Court. Only after the court’s intervention was
my promotion granted,” she disclosed.

Professor Kaushal said that she met the VC in September 2025 with her complaint and evidence, but no action
was taken. “The Dean continues to make accusations, and copies of these are not provided. Now, legal action is
the only option left. I will soon file an FIR and publicly expose the matter,” she added. She has demanded a fair
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investigation into the matter and the removal of Professor Ansari as the Head of Department/Dean. Professor
Ansari has, however, denied all the allegations against him, calling them baseless.
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NHRC Issues Notice Over Gandhinagar Typhoid Surge: Seeks Report on Contaminated

New Delhi, 08 January (H.S.): The National Human Rights Commission (NHRC) took suo motu cognizance on
Thursday of media

reports detailing a spike in typhoid cases in Gandhinagar city due to contaminated drinking water, issuing a notice
to the

Guijarat Chief Secretary for a detailed report within two weeks.

According to the NHRC communiqué, recent leaks in newly laid water pipelines have allowed sewage to infiltrate
the potable

supply, triggering the outbreak. The state health department confirmed 70 active cases concentrated in a specific
Gandhinagar

area, predominantly affecting children.

The commission directed the Chief Secretary to detail the current health status of typhoid patients—both
outpatients and

inpatients—and outline preventive measures to avert recurrence, observing that verified reports raise grave
human rights

violation concerns.
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Typhoid Case Surge In Gandhinagar: Human Rights Body Asks Gujarat Government For Ground Report

The National Human Rights Commission (NHRC) has sought a report from the Gujarat government within two
weeks over media reports alleging a spurt in typhoid cases in Gandhinagar due to contaminated drinking water,
an official said on Thursday

New Delhi:

The National Human Rights Commission (NHRC) has sought a report from the Gujarat government within two
weeks over media reports alleging a spurt in typhoid cases in Gandhinagar due to contaminated drinking water,
an official said on Thursday.

The Commission observed that the contents of the media report, if found to be true, raise serious issues of
violation of the human rights of the affected persons.

Taking suo motu cognisance of a media report carried on January 4, the NHRC issued a notice to the Chief
Secretary of Gujarat, calling for a detailed report on the matter within two weeks.

The report is expected to include the present health status of both out-patients and in-patients suffering from
typhoid, as well as the steps taken or proposed to be taken to ensure that such incidents do not recur, the
Commission said.

According to the media report, the State Health Department has confirmed a total of 70 active cases of typhoid,
concentrated in a particular area of Gandhinagar city.

Reportedly, the surge in typhoid cases has exposed serious flaws in the newly laid water supply system in the
state capital. As many as seven leakage points have been identified in the water pipeline network, allegedly
causing sewage to mix with the drinking water supply.

As per the media report, doctors have confirmed that the outbreak is water-borne and that efforts are underway
to ensure early detection and prompt medical treatment of patients on priority.

Reportedly, a 30-bed paediatric ward has been opened at the Gandhinagar Civil Hospital to handle the increasing
number of typhoid patients, most of whom are children. Patients are reportedly approaching the hospital with
symptoms such as high fever and gastrointestinal complications.

The notice to the Gujarat government comes at a time when the Commission is already seized of the issue of
deaths linked to contaminated water in Indore.

Last week, the NHRC sought a report within two weeks from the Madhya Pradesh government over a media
report alleging seven deaths and around 40 cases of hospitalisation after consumption of contaminated water in
Indore district.

Taking suo motu cognisance of the media report relating to the alleged water contamination deaths in the
Bhagirathpura area of Indore district, the Commission had issued a notice to the Chief Secretary of Madhya
Pradesh seeking a detailed report.
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Stripping case: Karnataka BJP seeks judicial probe into Hubballi incident

Bengaluru, Jan 8 (IANS) The BJP on Thursday accused the Karnataka Police of allegedly stripping a female party
worker in Hubballi and demanded a judicial enquiry in the case. At a press conference the Karnataka BJP claimed
that the police had acted like Dushasana and brought shame to the entire state. It may be noted that Dushasana
is @ prominent antagonist in the Hindu epic ‘Mahabharata’ and the younger brother of Duryodhana, the leader of
the Kauravas. He is infamous for attempting to publicly disrobe Draupadi in the Kuru court after the Pandavas lost
her in a game of dice. Addressing a press conference in Bengaluru on Thursday, Opposition leader R. Ashoka said
there was no guarantee for women'’s lives under the Karnataka government. Earlier, during the Belagavi Assembly
session, a Dalit woman was stripped and assaulted in the state and recently, a minor girl was raped in Mysuru.
“Now, in Hubballi, police themselves have stripped and assaulted a woman,” Ashoka claimed.

“In the Mahabharata, Dhritarashtra was blind and Gandhari had blindfolded herself. Similarly, here Chief Minister
Siddaramaiah is blind and Deputy Chief Minister D.K. Shivakumar has blindfolded himself. The police have
stripped the woman like Dushasana. This incident is a mirror reflecting the collapse of law and order,” Ashoka
alleged. “The Chief Minister has delivered a verdict like a judge by stating that the woman removed her own
clothes. When the Ballari firing incident occurred, the CM had initially said the investigation was in progress and
later claimed the bullet was fired from a Congress worker’s gun.

“In this case, before making the statement that she removed her own clothes, the investigation report should
have come. If the Chief Minister delivers verdicts even before the report, the police will be forced to write reports
accordingly. There is a conspiracy to cover up this case,” Ashoka alleged.

“When there were 20 policemen inside the van, it is not possible for a woman to remove her own clothes. A local
Congress corporator obstructed voter list revision, and the police acted at the corporator’s behest,” Ashoka
claimed.

“I have written letters to the Human Rights Commission and the Women’s Commission. Police have even filed a
case against the woman who was subjected to assault. The Inspector and all police personnel involved in this act
must be suspended by 10 am on January 9. I will go to Hubballi and lead a protest. Otherwise, we will call this a
Dushasana government,” he warned.

“Members of the State Women’s Commission have spoken in favour of the police by stating that they gave the
woman clothes. Even before the investigation report has come, they have given a clean chit,” he calimed.

“Police went to raid the house as if they were arresting terrorists. The woman has not engaged in any anti-
national activity,” he said.

“Acting on the instructions of a Congress corporator, the police carried out this act,” Ashoka claimed.

Only the Home Minister and the Chief Minister have the authority to hold meetings with police officers. The
Deputy Chief Minister has no such authority. This is unconstitutional, he said.

Ashoka has written a letter in this regard to the National Human Rights Commission and National Commission for
Women.
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NHRC takes offence to unresponsive IHBAS

The National Human Rights Commission (NHRC) has taken ‘offence’ to the reluctance of the Institute of Human
Behaviour and Allied Science (IHBAS) management to respond to its two show cause notices since September
2025 about a matter related to a woman delivering her baby in the washroom of the institute.

The NHRC had taken suo motu cognisance of the case after The Pioneer had reported on September 10, 2025,
that a destitute woman, admitted to IHBAS under a court order, delivered her baby in a very unhygienic place,
which resulted in the death of the infant.

It has been alleged that there was a delay and a complete absence of essential childbirth facilities at the mental
health institute.

Calling the incident a serious violation of human rights if proven true, the NHRC issued a notice to the Chief
Secretary of the Government of NCT of Delhi and asked for a detailed report within two weeks.

NHRC records show that despite issuing not one but two reminders, including a second and final reminder in
November 2025, no detailed response has been received from the authorities concerned.

The commission has taken a strong note not only of the incident but also of the hospital's continued silence
despite repeated reminders.

Earlier, the Commission had underlined that admitting a pregnant woman to a facility without maternity services
raised grave questions about institutional responsibility and medical ethics.

According to the NHRC record, the woman was admitted even though IHBAS does not have infrastructure for
conducting deliveries. After the baby was born, hospital staff reportedly took a long time to arrange even a basic
clamp to cut the umbilical cord. Mother and child were later shifted by ambulance to Swami Dayanand Hospital,
where doctors declared the newborn dead.

When contacted, IHBAS officials claimed that a response had already been sent. Yet, when pressed for details,
they failed to provide any documentation or clarity. Follow-up calls and requests for meetings were either ignored
or met with evasive replies.

Upon enquiries, medical workers at IHBAS said the response from the authorities has been “highly
unprofessional” and marked by an apparent attempt to avoid accountability.

“There is a clear reluctance to engage with questions about what went wrong and why a pregnant woman was
kept in a facility that could not handle childbirth,” said a medico at IHBAS.

The NHRC case file notes that such non-responsiveness itself raises concerns, particularly when the matter
involves the death of a newborn and alleged systemic negligence at a government -run institution.

The Commission has repeatedly stressed that mental health institutions, especially those functioning under court
orders, have an added duty of care towards vulnerable patients. Admitting a pregnant woman without ensuring
access to emergency obstetric care and the subsequent delay in providing basic post-delivery assistance point to
serious administrative lapses.

With the NHRC still awaiting a formal reply, the case has become emblematic of a larger issue: gaps in
coordination between courts, health departments and specialised institutions, and the absence of accountability
when those gaps prove fatal.
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Health officials of the IHBAS did not respond to queries on why a woman close to delivery was admitted to the
facility or why there was no immediate transfer to a maternity-equipped hospital.
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NHRC issues notice to Gujarat government over surge in the typhoid cases in Gandhinagar

A total of 70 active typhoid cases is concentrated in a particular area of the city, exposing serious flaws in the
newly laid water supply system in Gandhinagar City

The National Human Rights Commission (NHRC) on Thursday (January 8, 2026) issued notice to Gujarat
government over significant surge in the patients of Typhoid at hospitals in Gandhinagar allegedly due to
consumption of contaminated drinking water.

According to a communique by the commission, news reports stated that the State Health Department has
confirmed a total 70 active cases of typhoid concentrated in a particular area of the city. The patients are
approaching the hospital with high fever and gastrointestinal symptoms.

The surge in the patients of Typhoid has exposed serious flaws in the newly laid water supply system in
Gandhinagar City of Gujarat. Seven points of leaks have been identified in the water pipeline network causing
sewage to mix with the drinking water supply.

Observing that the matter raise serious issues of violation of the human rights of the victims, the commission
issued notice to Chief Secretary, Government of Gujarat, calling for a detailed report on the matter within two
weeks.

The report is expected to include the present health status of the outdoor and indoor patients of typhoid and the
steps taken or proposed to ensure such incidents do not recur.
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NHRC Takes Suo Motu Cognisance Amid Typhoid Cases In Gujarat's Gandhinagar

NHRC has issued a notice to Gujarat's Chief Secretary, and the commission has sought a detailed report on the
matter within two weeks.

The National Human Rights Commission (NHRC) of India has taken suo motu cognizance of the reported
significant surge in the patients of typhoid due to consumption of contaminated drinking water in Gujarat's
Gandhinagar. A notice has been issued to Gujarat's Chief Secretary, and the commission has sought a detailed
report on the matter within two weeks.

The report is expected to include the present health status of the outdoor and indoor patients of typhoid and the
steps taken or proposed to ensure such incidents do not recur.

As per an official statement by the commission, seven points of leaks have been identified in the water pipeline
network causing sewage to mix with the drinking water supply.

The State Health Department has confirmed a total of 70 active typhoid cases concentrated in a specific area in
Gandhinagar. NHRC noted that the surge in the patients of typhoid has exposed serious flaws in the newly laid
water supply system in Gujarat's Gandhinagar.

“According to the media report, carried on 4th January 2026, the doctors have confirmed that this is a water-borne
outbreak, and they are working to ensure early detection and prompt medical treatment to the patients on
priority," NHRC's statement reads.

A 30-bed Paediatric Ward has been set up in Gandhinagar Civil Hospital to accommodate the increasing number
of typhoid patients, most of whom are children. The patients are reportedly presenting with high fever and
gastrointestinal symptoms.

Amid the outbreak, the local civic body has surveyed more than 1.58 lakh people and distributed chlorine tablets
and ORS. The leakages in the water supply have also been fixed.

Gujarat Chief Minister Bhupendra Patel on Tuesday chaired a high-level meeting to review the situation. In the
meeting, Gandhinagar Municipal Commissioner J. N. Vaghela informed the CM that there has been a gradual
decrease in cases following extensive steps taken by the civic body.
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New Delhi : Tief-7R # gfSd STeT & TEHIES chl HeAT TR AMETERR RN 4 STRY febar Aifed

7 faeett : (New Delhi) It Ar-anf@iesR 8k (National Human Rights Commission) (NHRC) 7 el 2reR & gf¥a taeter
& Y 9 TTSHISS 811 ol GaRl 1 Wk S oid §Q AMed SIRT & & Farg & iR faega Rt 7t g1
AFEIE®R 3N (Human Rights Commission) & AR &t SR fasiitd & Fafoe, Mfea RuE G uaraan g ik e A g el &
TS 78 St ursueTs § s Ruma & pRuT Hidw tuete 3 e @1 8, 9 crswiss & A | det 81Ts g1 e @y favm
(state health department) 7 2r&R & Teh faLiy &= # 70 |fcha ATAe &t gfe <l g1 570 SfdhaR s= eMfAe §

STRINT 7 =g Ffag ot Fcer e & o a8 erswhiss & miil i adaH @y fRIfa oik Ot gemreit &t grrigiy Aepmt o i Ia1e Y
FeH! I 5 TaTg & offeR faega Ruié uega &1
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TR # gfd USTe & TIWIES WR AHAIUHRR
3T 7 foar @ 93

G&Y: I AHATERR AT (TTIDSRE) = MefR & i Gasier & HRUT CIWhISS & ALIST ol dgd! §edl IR Aifed SIRY o 1
@ AT = 70 Gfcha A gt di 81 UTgUets H wich o SRUT WISt ST aT ...

7 facet, gotell | TET AFaTfaeR ST (TTegeRE) = ToR1d & MR & gftd 9asicr & Smyfed & TRIthISs A<tSi &l dw@ar §
IRt g1 Fejeft Hifsar Ruld R @e: @971 ofd g2 e SRt ar &1 Jearg | fawqa Rulé dete &Y &1 ToRra & @ faumr 3
TAHIES & Pt 70 Tfcha ATA! bl GfE Y &1 RUTE & AR [erid & MiefR § 75 foers 78 ursy arg 7 1R sitai a8 78 81
UTSUTS H 9T S8l UR &ieh bl UdT Il ¢, fSiad Wit o1 uT-t tsTel | e @1 €1 31T 7 ohel & foh gafdd wer srr ga € al I8
Hfeat & aFarfaeR Seeram o TR AEeT 81

39 fAafet # ST 2 oRTd & Hg FfKg ot Afed SR o 31 Jearg A faxgd Ruié #ift 81 Rulé # cramrgs @ difgd o= 7 geirord
3R SUATe # el #toil ht HiolaT w@red fRf ok T gearafl &l gRighti At & fiw 31T T4 heHT el SRR A 718 g1 Ruié
& SR Sfaed A 2 i & o a8 Sawii-a SHRY 1 TR & 3R ARSI o1 STeg UdT ey 30 UTATHehdT o SR gid Afsehd
eI & 5 & &1 MR fafad giftied # crawiss & wS ol ddt we, e sifdienier a=d §, S d@d gy 30 fowaR aren
difsartees ars wnfud frar mar 81 sraran man @ fo #3sT oS R 3R 9 & o T9T & H1Y Seydel Ugd 3B &l
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bus-safety-rules-tightened-new-guidelines-issued-40100931.html

gt # &R o4 & faiw gHt | w81 agam, uRag sifdeRal @l SRt ferw 7e 3 Ader

IR QLT A TR 3R et a&! & HUR e aTet AT <hl GRE dgls Seilt | St o Gram FaHt &1 urer T8t adift, 37 faers gia
HRATS BT 3R SR UsA TR a9 ot Sted i foham S| aRag smygerd féhotet [ A 56 dafe & gaer & @+t uRage sifderiat st
fAder STt fob €1

AT R, TGS | T2 H AR 3R SehT a4 H TR A dTel AT chl Y& F@Ts ST | STt o Y& [AaHT ol urer =gl e,
3Tch [T Jid FIRaTs it 3R SR U+ WR 9 ot sied i} fohar Sirgem | aRag smgerd fohster g = 59 day # uder o woft
gRag sifemival ot Ader S fahg &1

T AT SRR STANT # &5f Tep ATt A a8 Fder SR o 70 €1 o1 uder # Tt T8t At Sltur a1 # 7 YR J-eh! i gid an]
AT Sffard o feam T 81

ol Tgeh FFHUT U UFALT0T TR gRT FdTq T ot YR IUTAT T UTel= ShT ST | GHY Wl IR ST S FeTTeh dlefeh o hiad
H @ fA9TS gR §earal SITQ | 38k 91 gt a4l <l It 92 7 ot Teser oft gid ge & 3 fdg g €, wifes 3 gred & f[R¥fa A
il & AT @1 991 Gohd &1 &R whwR a9 & Sifmer= I amn o9 sifar o fear mar g1

I GTelh! ehl 8% oI Teh HIE ohl THY [T 7T €1 &3 &9 | oA & A F fohel1UTH &7HaT o S1TeTA I3 ST STess) g 3iR
3uh! Frafa st oft et it e ot &t sTEt AT @ qa i @ eifdes gerE mE 8, 32 gid 9ge @ ger f3ar Srem ) o g
UehR chl I ahT Gotieol chael RufRa oo 22 8k 22T o gt gl

USiieheuT § gl AT U1 UR1&T0T Gotdt i @iepfd a1 Sifart g | Usfieheor & TF a¥T ot G AtaiTSe 8T8 o1 g, s =1y,
Sxarsii & fRIfd, siaTdehredi= Rerd ok ©a W a4 &9 o1 11 faaror enfier g1 a1 & 9 s} Aafar 6 aradr Y daar o St
SITEEt | gEeht ROl Humfia uRags SifderRal ot & 8T & ehaR deh uRkag Mgad BT ot |ei=t gifl|
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AT AFAIYRR RN TET A WS | hl THier dodh:3repiel e @s # A-andsRr g gamdsfht fdemy ) aaf

¥ AFETSeR ST, 78 ficeh & Tewd [Ugics S = 76 & A Waa G9TTR | Ueh THien o Sl siederdT &l | I8 96
SUE & arepielt [ @ & AHaTfaeRt ofk umdeht i & Fdifdd ggf w dfad ot

IS o SR BTN A g 3R AT TIDR i STH-heATUIRRT ASTIS & dgd dlerd il sl aTHT=Id Shewt O S &l 3wgi+ ot
wefa Rt s ial & warer & afard ot &t RfRa w aismrei & @ ugam J Ish am a fder fean 38R freik =ma a1
BRT fhQ TTQ HehRTeHS I hl TRTET off it

Geiten doeh # wiere e e, wrderd, swan gHTen arern, fafvg dem aiemng, a1e dar aier, Afger 9 Siv & dgd sifdfa
TerardT, fheiR = a1 ofRk arer shearor GfAfa & A, TR A & it st fem are @y, sEgf, dew gar et g,
T Uierd! Tae & dgd &o1 ATHel 3R 39 IR g3 dhRaTs oY vl R fawga ==t &l 751

=g faem Sifder (HiEhen) TR Mae = Feifdd famt grT fohg Tq raf a1 fawga faeror uega foram| Srenfaert <. .. g =
gt fawmfta sifdemrieat et Ader ar erd-ufasra srgurer gRfead e & fAder fidul

59 SR W Senfaer =, &, [, @teh TR M, e faem sifdert sdaie &g, e gamn sifdert gita gar, Sen
THATST heaToT AfIHRT Gt AR g, e darad I siffert dRg 8, ok e diee sifdaRt s areg afgd o= defda
fIPRY IufRld @1
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MR # gfSd STeT ¥ CISHhIss i HeAT R AHaTgeR ST A SRt fokar Aifeq

£ faeehl, 08 SHadt (fR.4.) | U aranfder s (TrggsiRe) A MR 2rer & gf¥a TueTd & ¥a- & SSHIse giF &l @a)l &
T G oid §U Afed STRY & & Hd1g o fie fawqa Raté aitt 81

AFAIE®R STINT &l AR i ST fasiied & dtfores, Mfzar RUiE & uar 9« ¢ ok e & g1 81 | [OsT8 715 Siof UTsueie | s
frama & sror o dasia | A @1 €, S9d erswhiss & A | doll 318 81 I5g @y fAT 7 2181 & Teh fagiy &= & 70 afsha
AT Y g I &1 g ifhar I=a et €1

STRINT 7 =g g ot FGer G & o a8 erswhiss & mil i adaH @y fRIfa eik Ot gemrsit &t grigiy Aepnt o i Ia1e Y
FHeH! I 3 g & offaR faega Rué uega &1
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Hiceh H erTeR! Afgel ShRichdl &l et & T IR, B)P diefl- ‘Geme=’ &4 8 g Yferd, #ar 9l srare

fager & Aar oTR. S72Mes = ST A U hiZh e Gfeld ol 'GEIEH I T3 4| I6i+ hal, "HETHRA H gavTg g & ofiR e 7 s
gier oft off | T8t g RgRaan sig § ofik SugEaHst St RiagaR = oid aiy ot g1

hiiech & geaell & Teh BJP AgeT shrichal orraT gt (3t fasraetert gieh) = gfee w iR oy erman & o fiRwamdt & g 3=
fAde e ARdle 6 151§ g S ST aRRE g & 916 ISHIfdS SaTe 79 11 BJP A 38 HilY AR Sl 'gU ISHIf R
faa, STafes gfor ok g w3t 7 omRiul ot AR & @Rt e faam &1

ater fore Reltor & & gar faare

g 5 SR <l 8, ST W gerda RIS (SIR) & IR e TR H fadTg g1 Shifld shidiRex Gavult cheetigpeT ahl fRAIBR—Id TR
gfer = GoraT giet ot ARuaR fasan| BJP a1 grar @ {6 gfore a4 & afgen shieaed 3 376 fFde o ored ot | difsat & Afgen siifies
&Y T RAde 7or e @

BJP @Al i@l gHeT: 'gUTEH AR’ &l SRIY

fauer & Aar oTR. S72Mes A SIS A U hih e Gfeld ol 'GEIEH I T3 41 I6i7 hal, "HETHRA H gavTy g & ofiR e 7 s
gier oft off | T8t g RgRaan sid § ofik SugEawst St RiagaR = oid aiy o g1

312Mh J TRIY FRTIT foh BT HTReR & AR R YA 3 HRaATS ht | 3517 SenTd! # gferd AR R gxer ok &gz & Aranfam
JATRR I foieh e ATGATSHT chl YRET TR FaTel 33141 BJP = I AR SANT 3R Afga ST ot o forar g1 31eies 3
Iarertt & fob 9 STHat gag 10 St deh MiA Yforaarifal ol awds et o mar ot gesrett & s &

Gfcd 3R TRehR a1 Y&l 'Afgell 4 Gg hUs IR’

godell-4RaTS feld ShiAsR T, AIGAR 3 SIRIUT &l 3131 S| 3517 el foh Forram A ARERY et fake shed §T gg &us IaR 3R
afeeT giergeniial o gHe fohaT, &g ol shieT giord 3 @G @il & 7eg & 38 HUS USIY| iR 3 Thel o Afe & el &s
&9 gof § ok fifda Reptd A arelt W HRarS gift

g H3l St URARER A Gy & ST el Grede fhaT 8RR BJP WR SR o 6 g Afgell & AT R IS o 28 81 gregwsit
53T A et fos Afgen A g wus IAR ok gferwefHat @t @rer

3T gt i fRreerrd, Sifa SRy

U SHIURER JaAUT dheetigreet A araT fhaT fah SIR & SR BJP &Ridhatael A BLO @t wTfad fham| gfers = gt ueff & f@ems FIR
gt Y &1 BJP 7 vgefa forar, s HvR ofik fBwdt Aar wfgd &g srieat fewraa & forg g
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